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Budget Provision for Purchase of
Medicines in CGHS anq Shortage
thereof

*782. SHRI H. N. NANJE GOWDA:
Will the Minister of HEALTH be pleas-
ed to lay a statement showing:

(a) the budget provision for pur-
chase of medicines of all systems of
medicines for C.G.H.S. during 1980-
81;

(b) how much actual expenditure
hag been incurred during %the first
quarter of this year;

(c) the reasons for short supply of
medicines to CGHS beneficiaries; and

(d) what steps Government propose
to take to remedy such situation?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a) A
sum of Rs 488.37 lakhs has Leen
provided for the purchase of ma-
terials and supplies, including medi-
cines, for CGHS during 1980-81.

(b) The information is being collect-
ed

(c) There is no short supply of medi-
cines in the CGHS except when there
is scarcity of some medicine in gene-
ral in the market.

(d) Suitable remedial action to aug-
ment the supply is taken as and when
necessary.
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SHRI H N. NANJE GOWDA: 1.
would like to know whether CGHS is
having a purchase committee for the
selection ©of gyppliers of madicine, if
so, what is the composition of this com-
mittee and the procedure adopted by
this committee for selection of these
suppliers? Whether they invite tenders
or quotationg or arbitrarily they give
order to somebody, and while
fixing these contracts, whether any
penal clause is inserted to punish or
penalise these contractorg for delay
in supplying all these medicines,
if so, whether there are any cases
of delay in supplying these medi-
cines by the contractors and whether
any action to penalise them has
been taken and with what result?

SHRI NIHAR RANJAN LASKAR:
We do not purchase medicines. It is
the Director-Generatl of Healfh Ser-
vices who purchase these medicines and
supplv them through the Civil Supplies
Ministry.

SHRI H. N. NANJE GOWDA: I did
not Yollow the answer.

SHRI NIHAR RANJAN LASKAR:
We do not purchase medicines It is
the Director-General of Health Ser-
vices who purchases these medicines
through the Civil Supplies Ministry.

SHRI H. N. NANJE 'GOWDA; Is
there no committee? I wanted a spe-
cific answer. Whether there -is & bur-
rhase committe for the purchase of
these medicines, and if there is any
committee, wHo are the members, that
is, the composition of the committee,
and what procedure this committee is
adopfing for the supply of medicine.
There is no answer for that.

MR. SPEAKER: Please give him a
specific answer, satisfying.

SHRL NIHAR _RANJAN LASKAR:

This information is not with me. 1 can

place it before the House. (Interrup-
tions). .

SHRI K. LAKKAPPA: 1 take excep-
tion to thig (Interruptions) Irises om
a point of order. (Interruptions).
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MR. SPEAKER: Mr. Gowda, have
you got a second supplementary or not?
Are you satisfiled” with it?

SHRI H. N. NANJE-GOWDA: No. 1
did not follow the answer. Neither ne
said, yes ner no. At least, if you say,
there is no commiftee ......

SHR1 NIHAR RANJAN LASKAR: 1
have “earlier stated very categorically
that this has been purchased by the
Director-General. They call for ten-
ders and seek"tThe approval of the DG.
They invite some sort of tenders. So,
there is a tender through which they
have purchased these medicines.

MR. SPEAKER: Why don’'t you say
whether there is a committee?

SHRI"NIHAR RANJAN LASKAR:
“This information is not with me.

SHRI H. N, NANJE GOWDA: The
hon. Minister of Petroleum and Chemai-
cals on 10fh June, 1980 admitted the
shortage of life saving drugs in the
country as such. The answer given
now is: there is no shortage of druges.
If the genéral shorfage is there in the
country, what is the effect of that shor-
tage cn CGHS. Are they trying to get
timely supplies to CGHS?

SHRI NIHAR RANJAN LASKAR: I
have clearly stated in my main answer
that there is no short supply of medi-
cines “n the CGHS. When there are
shortages we try to remedy them. In
general there js no such shortage in the
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SHRI NTHAR RANJAN LASKAR: I
have said that there is no such com-
plaint all over the country. If there is
any short supply we try to remedy
the situation. No such complaint has
ceme 'to our notice.

SHR1 K. LARKKAPPX* "It is a per-
tinent question It is 2 complaint cf
serious nature because CGHS is not
functioning properly. Our dynamic
Health Minister, I would like to draw
his attention that in the countiry most
important drugs are not available, even
if they are available the distribution
system ig not al] light, even if the dis-
tribution system is all right, it does not
reach the people. In the CGHS when
a chit is given, even then certain cate-
gories of drugs are not available, when
we approach them. Therefore, I would
like to appeal to the hon. Minister. Let
us not take g technical view of the
matter: there js no answer, there is no
information, information is being col-
lected, ete. I want to now whether he
will assure this House that CGHS sup-
plies would be proper and if any short-
comings are there, he will have an over-
all examination of this aspect and see
that drugs reach the common man. In
the case of blood denations also, there
are shortcomings. I want to know how
exactly he is going to stremline to make
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this department work, to have proper
distnbutfbn 6 drugs so that there are
ne complaints.

THE MINISTER OF EDUCATION,
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
The observation of the hon. Member is
noted.

SHR] K. LAKKAPPA: No observa-
tion. 1 have given a suggestion

SHRI B. SHANKARANAND: [ can
again put it: that the suggestion of the
hon. Member is noted... (Interrup-
tions).

MR. SPEAKER : Next question,
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THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): No
person hag died in the strike-bound
hospitals in Delhi for not getting pro-
per treatment. 8524 patientg were
discharged from these hospitals dur-
ing the strike period from 5th July,
1980 to 27th July, 1980, making an
average of 371 persong per day, as
against an gverage of 650 persong dis-
charged per day in July 1978 and 659
rersong per gay in July, 1979.
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“The present strike of 1400 junior
doctors in Delhj reportedly caused
the death of over 30 patients. It
may not be easy to establish the
veracity of the report but there is
no denying the fact that the gtrike
has put thousands of patients and

other public jn great inconveni-
ence.”
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SHRI NIHAR RANJAN LASKAR:
The question does not flow from the
main question. We know that the
doctors are on strike since 5th July
1980. In the meantime our Minister
hag also assured them that if they
withdrew their strike, he is ready to
talk to them and solve the problem.
In the meantime gome of the doctors
had met, our officials in the Ministry
and also the Secretary to the Prime
Minister. We are fully seized of the
situation ang I phope within a ghort
period things will be solved.
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